KTEM NO. 27 REG STRAR COURT. 1 SECTI ON X
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (C No(s). 6548/2015

DEEPANK GUPTA Petitioner(s)
VERSUS

STATE OF UP AND ORS Respondent ( s)

(Wth office report)

W TH

SLP(C) No. 25207/2015
(Wth Ofice Report)

Date : 01/12/2016 This petition was called on for hearing today.

For Petitioner(s) Ms. Anindita Pujari, Adv.
M. Ananya M shra, Adv.
For Respondent (s) M. Sunil Kumar Jain, Adv.

M. Punya Garg, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER

SLP(C) No. 6548/ 2015

Respondent nos. 2 to 4 have already filed counter affidavit.

Last opportunity is grant ed to | ear ned counsel for petitioner
for filing spare copies for service of notice on respondent nos. 1,
5 and 6 within two weeks&#39; tinme and notice thereafter be issued.
SLP(C) No. 25207/2015

Respondent nos. 2 to 4 have already filed counter affidavit.

None appears for r espondent nos. 6, 7, 9 and 12 despite due
servi ce.

Despite | ast opportunity having been granted, spare copies for
service of respondent nos. 1, 5, 8, 10 and 11 have not been fil ed.
As such, process for listing bef ore Honé&#39; bl e Judge- i n- chamnber s for
further directions.

( PAWAN DEV KOTWAL)
Regi strar



